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INTRODUCTION

I, the Chairman, Estimates Committee, having been authorised
by the Committeée to submit the Report on their behalf, present
this Ninth Report on the Ministry of Education and Scientific
Research on the subject ‘Secondary Education’.

2. The Committee wish to express their thanks to the
‘Secretary and other Officers of the Ministry of Education and
Scientific Research for placing before them the material and
information that they wanted in connection with the examination
of the estimates. They also wish to express their thanks to
Shrimati Hansa Mehta, Vice-Chancellor, Baroda University
and Shri M. T. Vyas, Principal, New Era School, Bombay for
giving their evidence and making valuable suggestions to the
‘Committee.

BALVANTRAY G. MEHTA,
New DELHI ; Chairman,
The 13th March, 1958. Estimates Committee.



SECONDARY EDUCATION
1. INTRODUCTORY

Secondary education is the central link in the chain of education.
It holds the links of both primary and university education on either
side. An unsatisfactory and weak system of secondary education,
therefore, means an unsatisfactory and weak system of primary and
university education. It is at this stage that the boys and girls are
prepared for higher education in universities and, in itself, it marks the
end of education for a large number of pupils. It should, therefore,
be a stage complete in itself catering to the needs of children with
different aptitudes and tastes. It should prepare pupils not only for
higher education but should also equip them for difterent avocations
according to the needs of the country, ready to enter the field of life
immediately after it, if they so desire. The standard of training
given to the students at this stage should be such as would make
them fit for self-education during their remaining period of life. Un-
fortunately, however, the growth of secondary education in this
country in the past has been haphazard and unsatisfactory, mainly
due to the political decision of the British Government to use English
as the language of their Government in India, resulting in more
emphasis on purely academic education through English at the cost-
of healthy all-round development of the students.

2. The administrative need of the alien Government in India at
the beginning of the nineteeth century, was to have more Indians
educated in English who could act as interpreters between the rulers
and the ruled and who could fit in the office jobs of the British rulers.
Lord Macaulay's famous minute on the educational policy to be fol-
lowed in India bears ample testimony to this fact. Lord William
Bentinck’s Government made this policy crystal clear in their com-
munique which reads as under:—

“That the great object of the British Government ought to be
the promotion of European literature and science among
the natives of India; and that all the funds appropriated
for the purpose of education should be best employed
on English education alone.”

3. As a result, therefore, secondary schools and colleges teaching
European literature and science grew up very fast in the middle of
the nineteenth century and became very popular. The Proclamation
issued by Lord Hardinge in 1844 that for services in public offices,
preference should be given to those who are educated in English
schools gave added supgort to the growth of secondary schools as edu-
cation imparted in such schools was a sort of pass-port for enterance
into Government services.



4. Thus, the secondary schools started by the British Government
in India were mainly with the purpose of turning out clerks to fill
their office jobs and not for giving education. The standard of
achievement, therefore, on the practical side of education was very
poor. Whatever the students learnt in their schools was forgotten
soon after their leaving the schools. This legacy of the past still
persists and some of the existing defects in the present day secondary
schools can well be traced to their origin in the policy pursued by the
then British rulers.

5. A number of Commissions and Committees beginning from the
Hunter Commission in 1882 gave thought to the problems of second-
ary education but much could not be achieved by way of reconstruc-
tion of the prevailing system of secondary education which has long
béen overdue. After Independence, in 1947, one of the most pressing
problems in the field of education which faced the country was the
task of proper re-orientation of secondary education. The Central
Advisory Board of Education recommended in January, 1948 that a
Commission be appointed to examine the prevailing system of second-
ary education in the country and suggest measures for its reorganisa-
tion and improvement. The Government of India, accordingly

inted a Secondary Education Commission under the Chairman-
mof Dr. A. L. Mudaliar with the following terms of reference:—

(a) to enquire into and report on the present position of
secondary education in India in all its aspects; and

(b) to suggest measures for its reorganisation and improve-
ment with particular reference to:—

(i) _the aims, organisation and content of secondary educa-
tion;

(ii) its relationship to primary, basic and higher education;

(iii) the inter-relation of secondary schools of different types;
and

(iv) other allied problems:

so that a sound and reasonably uniform system of secondary education
suited to our needs and resources may be provided for the whole

6. This Commission submitted its report for the reorganisation
and improvement of secondary education in August, 1953 after a
eomprehensive survey of the entire field of secondary education in
the country. The Commission specially focussed attention on the basic
shortcomings and defects of the existirig system of secondary educa-
tion in the following terms:

“Firstly, the education given in our schools is isolated from
- life—~the cutriculam as formulated and - as presented

through the traditional methods of teaching does not
give the students insight into the every day world in
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which they are living. When they pass out of school
they feel ill adjusted and cannot take their place con-
fidently and competently in the community. Unless the
school is itself organised as a community and is in vital
rapport with outside community life, this situation can-
not be remedied. Secondly, it is narrow and one-sided
and fails to train the whole personality of the student.
For many decades, it has provided only academic in-
struction which meant teaching him a certain number
of subjects which either gave information which the
adults considered useful or trained him in certain skills
like reading and writing. The ‘non-cognitive’ aspects of
his personality—his practical aptitudes, his emotions, his
appreciation, his tests—were largely ignored. Recently,
games, crafts and certain types of social activities have
been given a place in the school programme, but they
are still not regarded as an integral part of the curri-
culum. On the whole, it is still true that our education
caters only to a segment of the student’s whole person-
ality. Thirdly, until comparatively recently, English was
both the medium of instruction and a compulsory sub-
ject of study. Students who did not possess special lin-
guistic ability were therefore greatly handicapped in
their studies. 1f a student did not fare well in English
he could neither pass the School Final Examination nor
find any post in Government Service. The other sub-
jects, which were psychologically and socially important
or congenial, were not given greater attention. Fourth-
lv. the methods of teaching generally practised failed to
dev elop in the students either independence of thought
or initiative in action. They stressed competitive suc-
cess rather than the joy of co-operative achievement. It
is a matter of common complaint that lessons are im-
parted in a mechanical way giving information which is
reluctantly memorized by the students. Fifthly, the
increase in the size of classes has considerably reduced
personal contact between teachers and pupils. Thus the
training of character and inculcation of proper disci-
pline have been seriously undermined. The situation
has been further aggravated by the fact that the average
efficiency of the teachers has deteriorated; their economic
difficulties and lack of social prestige have tended to
create in them a sense of frustration. Unless something
is done quickly to increase their efficiency and give them
a feeling of contentment and a sense of their own worth,
they will not be able to pull their full weight.

“Finally, the dead weight of the examination has tended to
curb the teachers’ initiative, to stereotype the curri-
culum, to promote mechanical and lifeless methods of
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teaching, to discourage all spirit of experimentation and
to place the stress on wrong or unimportant things in
education.” '

7. The Commission recommended various bold and farsighted
measures like establishment of multi-purpose schools, improvement of
teaching and school libraries, training of teachers, introduction of
crafts in middle schools and conversion of high schools into higher
secondary schools by increasing the duration of secondary stage by
one year to give a new orientation to secondary education as a whole.
The Committee propose to deal with these various aspects of second-
ary education in this Report.



II. CENTRE'S ROLE IN THE RECONSTRUCTION OF
SECONDARY EDUCATION

A. Introduction

8. ‘The Minisury of Education informed the Committee that one
of the most important educational programmes initiated by the
Ministry of Education during the last three or four years related to
the reconstruction of secondary education on the lines of the recom-
mendations of the Secondary Education Commission. As secon
education was a State subject, the principal responsibility for imple-
menting the recommendations of the Secondary Education Commis-
sion was that of the States and, therefore, the recommendations of
the Commission were duly referred to the State Governments for
information and necessary action. But as there were a number of
important recommendations which had financial implications of a
sizeable order, it was considered necessary by the Central Govern-
ment to assist the State Governments as well as the authorities in a
liberal manner. The recommendations of the Commission were
first singled out with the assistance of a Special Implementation
Committee appointed by the Chairman of the Central Advisory
Board of Education in 1953 and those were later used by the Minis-
try as a basis for formulating a number of schemes to be liberally
assisted by the Centre. These are:—

(1) establishment of multi-purpose schools by the introduction
of diversified subjects in the school curriculum;

(2) improvement of teaching in existing schools—particularly
for improving the teaching of science, social studies
and of crafis—at the rate of Rs. 15,000 per school;

(3) improvement of school libraries at the rate of Rs. 2,500
per library if the library belongs to an ordinary school
and at the rate of Rs. 5,000 if it belongs to a-multi.
purpose school: :

(4) introduction of craft in middle schools at the rate of
Rs. 3,000 non-recurring and Rs. 4500 recurring per
school; and

(5) training of teachers—particularly for crafts and practical
subjects—at the rate of Rs. 60,000 non-recurring and
Rs. 20,000 recurring per school for every institution
which undertook to train teachers for practical sub-
jects.
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B. Financial Assistance

9. In the First Plan, the various schemes under which Central
assistance was given included the following:—

(1) Conversion of existing high schools into multi-purpose
schools by the introduction of diversified courses.

(2) Improvement of 'facilities for teaching in the schools.
(3) Teaching of science.

(4) Improvement of school libraries.

(5) Introduction of craft in middle schools.

(6) Training of teachers.

10. During 1954-55, a total assistance of about Rs. 2 crores was
given to the States for conversion of 151 selected high schools into
multi-purpose schools. The total amount of assistance given in
1955-56 was about Rs. 2.24 crores to cover 319 multi-purpose schools.
State-wise break up of the assistance given to States in 1954-55,
1955-56, 1956-57 and the amount earmarked for 1957-58 is given
at Appendix 1. In addition to the above amount, a sum of Rs. 1.94
lakhs during 1954-55 and Rs. 69,300 during 1955-56 was released to
the Ramakrishna Vidyalaya, Coimbatore. The above grants were
sanctioned to the State Governments on the basis of 66 per cent of
the total non-recurring expenditure and 25 per cent of the recurring
expenditure. The balance of 34 per cent and 75 per cent respectively
was either borne by the State Governments or the non-Government
institutions to whom the grants were disbursed by the State Govern-
ment concerned,

11. During the Second Plan, the scope of Central assistance was
further widened to cover any additional proposals included by the
State Governments in their approved programmes in accordance
with the recommendations of the Secondary Education Commission.
For these proposals Central assistance was made available at the rate
of 50% both for non-recurring and recurring expenditure. Further,
the Central assistance had aiso been made available during the
Second Plan at the rate of 60% for the conversion of high schools
into higher secondary schools by increasing the duration of secon-
dary stage by one year in addition to the assistance for the schemes
undertaken during the First Plan. The total provision in the Second
Plan for secondary education sector was.Rs. 51 crores.

12. In addition, the Central Government had sanctioned grants
ta the extent of Rs. 13.13 lakhs to voluntary institutions in the field
of secondary education during 1956-57. The budget provision for
similar grants during 1957-58 was Rs. 15 lakhs. The applications for
grants to voluntary institutions were entertained through the State
Governments except in case of institutions of all-India character, and
the recommendation of the State Government concerned was the main
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criterion for sanction of grant to such institutions. The Central
Government met 66% of non-recurring and 50% of recurring ex-
penditure in 1956-57 and from 1957-58, the Central Government
would share both non-recurring and recurring expenditure at a uni-
form rate of 50 per cent. ‘

13. During 1956-57, a total grant of Rs. 3.5 crores was sanctioned
to the various States as shown in Appendix I.

14. The amount of Central assistance earmarked for the State
Governments during 1957-58 in respect of schemes relating to secon-
dary education was about Rs. 3.71 crores as given in Appendix I.

15. The Ministry informed the Committee that Central grants
were calculated on the basis of the ratios notified to the States in res-
pect of various specified schemes. The schemes approved for Central
assistance were generally those which dealt with important aspects of
secondary education like conversion of schools into multi-purpose
type and higher secondary schools and for which the States could not
be expected to shoulder the entire responsibility by themselves. A
State provision to earn Central assistance must be included in the
approved programmes of the State Government for the year to which
the grant related. Progress reports were called for every year and
were examined with a view to finding out and assessing the targets
achieved. The All India Council for Secondary Education, with a
specialist staff of “field observers”, also helped in the evaluation of
the schemes implemented by the States. Further, the States were
also asked to make a qualitative assessment of the schemes relating to
the reconstruction of secondary education. Some States had set up statis-
tical and planning units of their own for that purpose and such States
were given financial assistance at the rate of 50 per cent of the ap-
proved cost of such units.

16. Regarding reasons why no grant was given to the States of
Uttar Pradesh, Mysore, Jammu and Kashmir and Laccadive, Minicoy
and Amindive Islands for reconstruction of secondary education
during the years 1954-55 and 1955-56 in the First Plan period, the
Ministry informed that no grant was given to the State of Uttar
Pradesh as the Government of Uttar Pradesh did not agree to adopt
the revised pattern of secondary education. A grant of Rs. 5.52 la
was sanctioned to the State of Mysore but that had to be cancelled
as the State Government could not implement the scheme. So far
as the State of Jammu and Kashmir was concerned, no proposals
wcre“;eceived from the State Government and so no grant was sanc-
tioned.

17. Regarding the Laccadive, Minicoy and Amindive Islands, the
question of any Central grant did not arise as the entire expenditure
of these Islands was met from the Consolidated Fund of India.

18. Regarding the role of the Central Ministry of Education in
the field of reconstruction of secondary education, the representative
of the Ministry informed the Committee that it was mainly advisory.
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The Ministry advised the States in all matters pertaining to secondary
education, sanctioned grants to State Governments for its develop-
ment and co-ordinated the various activities by pooling the thoughts
and ideas. Further, the Ministry conducted experiments and collect-
ed information from abroad and processed the advice or assistance
thus received. In the field of training of teachers, the Ministry had
established 53 Extension Service Departments in various training
colleges and conducted a number of Seminars and Workshops for
the benefit of teachers and inspecting officials through the All India
Council for Secondary Education. In short, a new pattern of secon-
dary education was put before all the State Governments with 8 years’
integrated course at the base and three years’ course at the higher
secondary stage (followed by three years’ course at the university
stage).

19. The Committee have already dealt with, in general, the ques-
tion of regulation of financial assistance by the Centre to State Gov-
ernments and the voluntary institutions in the field of education
in paras 54—60 of their first report on the Ministry of Education. The
Ministry should, however, see that the pace of progress in the field
of reconstruction of secondary education is uniformly ensured in all
the States, especially in those areas which were lagging behind.

C. Secondary Education in the Union Territories

20. During 1956-57, an amount of Rs. 54,745 was sanctiomed only
to the Tripura Administration for the reconstruction of secondary
education,

The budget provision for 1957-58 for secondary education in
Union Territories and the revised estimates for the same year are as
under:—

(Rs. in lakhs).

Budget Revised
provision Estimates
Delhi 115.60 107.04
Himachal Pradesh 15.69 7.98
Tripura 14.82 19.02
Manipur 3.19 3.38
Andaman and Nicobar ’
Islands 0.79 0.82

laccadive, Minicoy
and Amindive Islands - -

In addition to the above, provision has also been made for develop-
ment schemes included in the Second Five Year Plan which includes
schemes relating to secondary education also.
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21. The organisation of secondary education differs in different
territories as given below:—

(i) Laccadive, Minicoy and Amindive Islands.—There are no
secondary schools in these islands.

(iiy Andaman and Nicobar Islands.—The Chief Commissioner is
the Administrative Head of the Education Department. The Edu-
cation Advisory Committee and the High Schools Managing Commit-
tee each with 8 members including officials and non-officials advise
him on educational matters. The Department follows in these
islands the Education Code, Rules and Regulations of the Secondary
Board of Education, West Bengal which conducts the school final
examination. There were 42 high schools in these islands in 1956-57
with 3,434 students.

(iii) Tripura—The organisation of secondary education is
vested with the Education Directorate and there is no other adminis-
trative or advisory body in the field of secondary education. There
were 117 secondary schools in 1956-57 with 19,364 students on roll
in 1955-56. The West Bengal Educational Code is followed and
the West Bengal Board of Secondary Liducation conducts the final
examination through the local Education Directorate.

(iv) Manipur.—There is no Directorate of Education in Manipur
and the functions of the Directorate are carried on by the local
administration.  There are two advisory bodies (a) Text Book
Committee for the selection of books for classes upto VIII standard.
(b) Governing Body of D.M. College. It has been decided that
schools upto secondary stage, will be transferred to the Manipur
Territorial Council according to the Territorial Councils Act, 1956.
There will be one Principal Officer of Education who. will work
under the Chief Executive Officer and Chairman of the Territorial
Council. At present there is no separate Educational Code for
Manipur and the Assam Education Department Rules and Orders
are followed. The examinations for matriculation and above are
conducted by the Gauhati University to which the schools and
colleges are affiliated. There were 32 high schools in 1956 with
13,208 students. The expenditure incurred in 1956-57 was
Rs. 81.707.

(v) Himachal Piadesh.—The ultimate powers over Education
Department are vested in the I.t. Governor who is assisted bv a
Secretary (Education) under him.  There is provision for a Direc-
tor of Education but that post has been vacant for the last five vears
and a Deputy Director (scale 270-750-Class II) is working as the
Head with certain restricted powers. To assist the Deputy
Director there is an Assistant Director, a Planning and Development
Officer and an Audio-Visual Fducation Officer all in the same grade
(Rs. 250-750). From 15th August, 1957 the position has changed
consequent on the formation of the Territorial Council as the subject
of education upto secondary stage has been transferred and placed
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under a Principal Education Officer appointed by the Council.
There is no Advisory body with people’s representatives except the
various Committees like Departmental Promotion Committee, Text
Book Committee, Audio-Visual Education Board and the State
N.C.C. Advisory Committee with specific functions.  There is no
separate Educational Code but the Punjab Education Department
Code is generally followed. The Mairiculation and Intermediate
examinations are conducted by the Punjab University.  There
were 45 high schools in 1956-57 with 20,927 students on roll. The
expenditure incurred on secondary education in that year was
Rs. 13,70,518.

(vi) Delhi.—The inspection, direction and control of education
upto higher secondary stage is tlfe responsibility of the Directorate
under a Director of Education. The Director of Education acts as
the adviser on education to the Chief Commissioner. Delhi, through
the Chief Secretary. Delhi Administration who holds the portfolio
of Education. The Director is assisted by a Deputy Director,
Administrative Officer, Accounts Officer, Assistant Directress of Edu-
cation, Assistant Director of Education (Social), Assistant Direc-
tor of Education (Planning) and two District Inspectors of Schools
for urban and rural areas. The Director of Education is also ex-
officio Chairman of the Board of Higher Secondary Education,
Delhi. There is an Advisory Board of Social Education, a Text
Book Committee and an Advisory Board on Basic Education. There
is no separate Educational Code but the Punjab Code is applied.
The examinations upto higher secondary stage are conducted by
the Board of Higher Secondary Education, Delhi. There were
165 high and higher secondary schools in 1956-57 with 1,49,272
students. The expenditure incurred was Rs. 87,89,290.

22. The Committee desired to know as to whom the educational
administration of the Union Territories was entrusted and what con-
trol did the Ministry of Education and the Home Ministry exercised
in the matter. The representative of the Ministry informed the Com-
mittee that the educational administration of the Union Territories
was vested in the Chief Commissioner/Lt. Governor concerned.
The Ministry of Education was concerned with subjects like crea-
tion of posts, fixation of scales of pay etc., and this was done in
consultation with the Home Ministry. There was no direct control
exercised by the Ministry of Education. The representative further
amplified that the Home Ministry was the Ministry concerned for
dealing with all problems in Union Territories and the administra-
tive Ministries like, Education, Health, Industries, etc. gave the
necessary technical advice to the Home Ministry and the local
administration. For the future, the Home Ministry was setting
up an Advisory Committee on which would be represented various
interests concerned, including the representatives of Centrally
administered areas. It will deal with the various problems put up
to it by the Home Ministry. There was also a proposal to have an
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inter-ministerial discussion with the representatives of the various
Ministries on the problems of the Centrally administered areas.

23. A Sub-Comrpittee of the Estimates Committee which visited
various educational institutions in and nearabout Delhi and the
office of the Education Directorate, Delhi noticed the following main
defects in the educational administration:—

(a) The procedure for sanctioning grants was not expedi-
tious with the result that in certain cases, voluntary
institutions, duly recogniseed by the Directorate, did not
receive grants for years and the teachers in such institu-
tions could not be paid in time. It was also complained
by some institutions that the Education Directorate was
sanctioning grants after deducting the amount collected
as donation for purposes of strengthening the staff.

(by The procedure of issuing sanctions for teachers was
very cumbersome and involved a good deal of time-lag
between the sanctioning of a post and its actual filling
up with the result that the studies of the students suffe-
red specially of those in science groups.

(¢y The Director did not have enough powers in matters
like temporary appointment or transfer of teachers and
for sanctioning grants to schools.

(d) There was no provision of leave reserve even for lady
teachers going on maternity leave.

(e The work load of the inspecting staff was very high with
the result that certain schools remained uninspected for
years.

() A large number of schools were run in tents where
children were exposed to the extremities of the weather
and consequently their health and studies suffered.

(g) Most of the newly opened schools suffered from want of
furniture and equipment specially science apparatus.

24. The Committee understand that most of the present diff-

culties in the matter of educational administration in the Union

Territories were due to the fact that there were four hurdles to cross

viz., the Ministry of Home Affairs, the Chief Commissioner, the

Chief Secretary and lastly, the Director of Education. The Com-
mittee make the following recommendations in this regard:—

(8) The existing procedure for sanctioning grants should be
so modified that the voluntary institutions. duly recog-

nised for grant-in-aid by the Directorate. receive the
grants in lime.

(b) For sanctioning of staff for Government and private
aided schools a simpler formula should be evolved where-
by for additional intake the sanction for staff follows
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automatically and that the Government aid to such
institutions is based on the approved strength of staff and
the approved items of amenities.

(c) While assessing the amount for grant'in-aid to voluntary
institutions, the Education Directorate should consider the
feasibility of exempting funds raised by them through
private donations for providing additional facilities in
cultural and scientific subjects not included in the ordi-
nary curriculum. '

(d) The feasibility of starting short term courses for untrained
teachers should be examined.

(e) The question of delegating some powers to the Director
to appoint teachers for a period of 2 to 3 months from
an approved panel may be given earnest consideration as
this would go a long way in removing the present diffi-
culties.

(f) There should be a certain quota of teachers fixed as leave
reserve including lady teachers proceeding on maternity
leave.

(8) The question of the work load of inspecting staff should
be examined in detail by a suitably constituted depart-
mental committee and a proper revised quota laid down
to ensure regular and intensive inspection of all schools.

(hy In the future programme of construction of school
buildings in the Capital, priority should be given to
providing pucca inexpensive type of buildings to schools
which are at present housed in tents.

(i) The provision for furniture and equipment should be
determined according to the number of students in a
school every year and financial allocation for additional
requirements should be made in the school budget accord-
ingly.

25. The Committee note that there is wide disparity in the
administration of secondary education in the Union Territories and
that wherever there is a Director of Eduncation, he functions under
the control of the Secretary (Education) of the Administration. The
Committee would suggest that the administrative set-up in the entire
field of education in the Union Territories should be reviewed in the
light of the recommendations pertaining to Boards of Secondary
Education made by the Secondary [FEducation (Commission,
with a view to importing reasonable uniformity and expediting
educational reconstruction on the accepted lines. The Committee
are of the opinion that the progress of education in the Union Terri-
tories should be such as can be held out as an example to the States.

26. The representative of the Ministry informed the Committee
thai the view of the Ministry of Education had for long been that
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generally the Director of Education and the Education Secretary of
the State should be the same person so as to facilitate expeditious
disposal of cases and avoid delay which was otherwise inevitable. In
other words, a person with the qualifications of an Educational
Adviser should be in charge of the Education Department and he
should also act as the Secretary of the Ministry. The Committee
suggest that the Ministry’s proposal to combine the functions of the
Director of Education and the Education Secretary of the Adminis-
tration in one person should be tried in Delhi and, if found conducive
to efficient working, the principle should be extended to other
territories also. Further, the Committee would recommend that the
Home Ministry should delegate all powers in the field of education
in the Union Territories to the Ministry of Education in so far as the
responsibility for the guidance and general supervision of the educa-
tional administration is concerned.

D. Central Board of Secondary Education, Ajmer

27. The Ministry informed the Committee that in order to raise
the standard of secondary education in the country, to carry out
reforms in the system of examinations and to meet the needs of
students whose parents have to move from one State to another, it
was resolved to reconstitute the Central Board of Secondary Educa-
tion, Ajmer. The Board would conduct a common all-India Higher
Secondary Schog! Examination for candidates belonging to any State
in the Indian Union. The Educational Adviser to the Government
of India would be the controlling authority of the Board. The
composition and powers of the reconstituted Board are briefly

indicated in Appendix 11.

28. The representative of the Ministry stated that the main
function of the old Ajmer Board was to conduct Matriculation and
Intermediate Examinations in the erstwhile States of Ajmer, Bhopal
and Vindhva Pradesh. It also offered examination facilities to
private candidates under certain conditions. That work would
continue upto the next vyear and the old Board would continue
in an attenuated form attending to the needs of private candidates
pending its reconstitution. The idea of reconstituting the old
Central Board of Secondary Education, Ajmer arose out of the fact
that there was a floating population of children in view of the trans-
fers of officers. Such children faced great difficulties when they went
to a different State due to change in syllabus of the schools and so in
order to alleviate their difficulties, the idea was mooted that there
should be an examination to cater for the needs of such children.
Further, the Ministry had been advocating various kinds of measures
for the reform of examinations. In the past it used to be treated
only as an academic question and the Ministry was not in a position
to implement many of the recommendations made. During the last
three or four years the Ministry had been able to give much more
serious consideration to that problem and through the All-India
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Council for Secondary Education had devised certain methods which
would improve the system of examinations. It was, therefore pro-
posed to try to implement the recommendations for the reform of
examinations through the Central Board of Secondary Education
in Centrally administered areas and in States which had not sufficient
number of high schools and multi-purpose schools for an independent
examination Board. Besides, there were a number of schools in the
country of an all India character which desired to teach through
Hindi or English and to accommodate the children of Government
officers who migrated from one State to another all-India institu-
tions of that kind and the institutions of the type of Senior
Cambridge and Public schools which were willing to take the higher
secondary examination would all be served through the agency of
the reconstituted Central Board of Secondary Education which, in
the long run, would assume the functions which were at present
performed bv the Senior Cambridge Examination. The constitution
of the new Board had already been decided and the only difficulty
was to get a suitable Chairman to run the Board. It was expected
that the first examination under the new Board would be held in
1960. The Board would prescribe the curriculum and text-books
like all other examinations and its standard would be the standard of
higher secondary.

29. The Committee suggest that the feasibility of entrusting this
work to the All India Council for Secondary Education should be
examined. The Commilttee would further suggest that efforts should
be made to hold an examination of an all-India character through the
agency of this Board which shguld be equivalent to the existing Senior
Cambridge Examination.



I1II. MULTIPURPOSE AND HIGHER SECONDARY SCHOOLS

A. Conversion of High Schools into Multipurpose Schools
(a) Introduction

30. The need for diversification of courses in sccondary schools
was stressed by the Secondary Education Commission in the following
terms:

“In view of the fact that education up to the age ot 14 has
been made tice and compulsory under the Constitution,
students with a very wide variety of talents will be secking
education in future. This postulates that our secondary
schools should no longer be ‘single-track’ institutions but
should offer a diversity ol cducational  programmes
calculated to meect varying aptitudes, interests and talents
which come into prominence towards  the end of the
period of compulsory education.  They should provide
more comprehensive courses  which  will include both
general and vocational subjects and pupils should have
an opportunity to choose trom them according to their
needs. It is necessary to point out clearly that this diversi-
fication of courses and the introduction of many practical
subjects at the secondary stage does not mean that some-
thing called ‘general” or “culwural”  education  is to be
provided for one group of students, while others are to
be given a narrow “practical’ or “vocational” or “technical’
education.  The whole medern approach to this question
is based on the insight that the intellectual and cultural
development of diflerent  individuals  takes place best
through a varicety of media, that the book or the study
of rtraditional academic subjects is not the only door to
the education of the personality and that, in the case of
many—perhaps a majority—of the children, practical work
intelligently organized can unlock their latent energies
much more successfully than the traditional subjects which
address themselves only to the mind or, worse still, the
memory. If this principal is clearly understood by
educationists, they will see to it that these various courses
are accorded priority of esteem and students are helped
to select them with due regard to their natural interests
and talents. In view of the fact that they have all to be
trained in certain basic ideas, attitudes and appreciations,
which are essential for playing the role of intelligent
citizens in a democracy, there should be a certain common

15



16

core of subjects of general value and utility which all
students may study. But the wise teacher should realize
that the other special practical subjects can also contri-
bute, provided they are rightly taught, to the all-round
education of the students, making them productive, co-
operative, well-balanced and useful members of society.”

31. In pursuance of the recommendation of the Commission to
introduce diversified courses, the Ministry suggested that in addition
to the corecurriculum which would include languages, social studies,
general science and one compulsory craft, a child should opt for
one of the following diversified courses:—

(a) Science

(b) Technical subjects
(c) Commerce

(d) Agriculture

(e) Fine Arts

(fy Home Science

(g) Humanities

32. The schools where provision for instruction in diversified
subjects is made are known as multipurpose schools. One of the main
considerations underlying the provision of practical subjects is that
a large number of students who now proceed to the university after
the secondary stage will be able to enter life as skilled workers to
carn their livelihood.

(by Progress in the establishment of multipurpose schools

33. The Ministry informed the Committee that in the First Plan,
assistance was given to the State Governments tor the conversion of
470 schools out of 10,761 traditional high schools into multipurpose
schools with the following courses:—

No. of courses

(a) Science 229
(b; Technical 213
(¢ Commerce 172
(d) Agriculeure 158
(e) Fine Arus 71
(f) Home Science : 101

ToraL 944

34. As against this, 367 multipurpose schools had been established
upto the end of 1955-56. During the Second Plan the assistance for
conversion of schools into multipurpose schools was being continued
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and the number of schools to be converted into multipurpose schools
with diversified subject was estimated at 937. Against this the
number of multipurpose schools set up upto March, 1957 stood at
575 distributed as under:—

No. of Multipurpose

schools

1. Uttar Pradesh 26*
2. Rajasthan 34
3. Assam 15
4. Bihar 25
h. Jammu & Kashmir 9
6. Bombay 128
7. Mysore 18
8. Madras 89
9. Andhra Pradesh 41
10. West Bengal 171
11. Tripura 2
12. Madhva Pradesh 17
ToraL 575

The Committee regret to note the lack of progress in  the
l'mun {envitories in this respect and hope that the matier will be
gieen the attention it deserves in future.

. The Committee feel that the number of schools to be convert-
ul mlo multipurpose schools during the Second Plan is too inade-
quate to meet the educational needs of the country. They. therefore,
suggest that the position should be reviewed by the Ministry in
consultation with the State Governments to accelerate the pace of
conversion. One of the Sub-Conmittees of the Estimates Commitiee
during their visits to some higher secondary  schools in Delhi.
were informed by the authorities ot a school that they would be in a
position to convert their school into a multipurpose one. if the usual
assistance was given to them. The Committee suggest that all icell-
established institutions which are in a position to be converted into
multipurpose schools, should be encouraged and induced to take this
step.

37. During the course of discussion, the representative of the
Ministry was frank enough to admit that he was not sure whether
all the recently converted multipurpose schools had the necessary

*The multipurpose schools converted by U.P. Government do not neces-
sarily conform to the pattern laid down by the Education Ministry.
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resources both in personnel and equipment and so he could not
categorically say that the Ministry was satisfied with the progress
made so far. He further added that quantitatively speaking he was
satisfied in that the funds provided were largely utilised, but quali-
tatively a great deal had to be done. The Committee suggest that
the Ministry should undertake a field survey to evaluate the working
of the multipurpose schools so that the existing drawbacks can he
studied and remedial action taken.

38. From the list of 575 high schools already converted into multi-
purpose schools, the Committee observe that 388 are located only
in three States namely Bombay, West Bengal and Madras which
means that the progress has been very uneven in the different States.
The Committee consider this as unfortunate. The Committee would
suggest that the Ministry should help the States to prepare a phased
programme for the establishment of multipurpose schools. In this
connection, the Committee reitevate the recommendation of the Al
India Council for Secondary Education made in theiv fifth meeting
that the State Governments mav be invited to set up at least two or
thiee wmodel multipurpose schools in cach State wheve several of the
practical conrses contemplated in the scheme of multipu pose schools
could be provided. Such schools would not only serve the needs
of differing aptitudes of pupils but also as models for other intitu-
tons offering such courses.

39. The Committee cuggest that the question o) keefung track of
students pasang out of the multippurpose schools chould be tackled
setisfactortly with a view to finding ont howe far the objectives for
which these schools were set up had been achieved.

(¢r Teachers for Multipurpose Schools
40. The representative of the Ministry, while explaining the steps
taken to overcome the shortage  of trained teachers  for - practical
subjects in multipurpose schools, informed the Committee that apart
from the usual training that was being provided in various training
collezges. the  All India Council  tor Secondary  Fducation  had
organised a number of seminar-cum-training courses where teachers
were trained for new subjects.  Such courses were already organised
in Agriculture, Commerce, Domestic Science and ‘I echnology for a
duration of five weeks ecach. Further, the Central Institute of
Fducation was expanding its scope  to provide training in  new
subjects like Commerce, General Science and Biology and as soon as
necessary accommodation was available, it would provide training in
technical subjects also.  The State Governments were also requested
to expand their post-graduate training colleges so as to provide train.
ing in those subjects and for that purpose the Centre had agreed to

give financial assistance to the extent of 60 per cent.

41. The Commitlee appreciale the steps taken by the Ministry to
overcome the shortage of trained teachers for multipurpose schools
but they apprehend that these steps would mnot be sufficient
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to meet the shortage. They, therefore, suggest that a scientific assess-
ment of the requirements of trained teachers for the higher secondary
and multipurpose schools should be made without delay. Thereafter,
the Ministry should e:ltflore all avenues for increasing the supply of
suitable teachers by adding to the number of existing training
institutions, by introducing shift system wherever feasible, by adding
an extra wing in the existing institutions, by expanding considerably
the seminar-cum-training courses in practical subjecls and lastly, if
need be. by importing a few experienced technicians from outside and
putting them in charge of special courses that are going to be intro-
duced.

42. The Commilttee are further of the view that suitable scheme
mnight be prepared for the training of teachers for multipurpose
technical schools, on the lines of the Teachers’ Training Scheme
worked out by the Department of Scientific and Technical Education
for training of teachers for engineering and technical institutions.

B. Conversion of High Schools into Higher Secondary Schools
(ay Introduction

44. The Secondary Education Commission recommended aboli-
tion of the present intermediate stage in - colleges, increase in  the
period of secondary education by one vear. and introduction of a
three vears’ dezree course at the university stage.  This recommen-
dation is in keeping with the view of the University Education Com-
mission, that secondary  education  was the weakést link in  the
cdutation machinery and needed urgent reforms. It suggested that
the standard of admission to university courses should correspond to
that ot the present Intermediate examination i.e.. after 12 years of
studv.  In order to remove the existing defects, the Central Advisory
Board ot Fducation and the Conference of Vice-Chancellors recom-
mended a pattern of education which would comprise:—

iar Fight vears of integrated clementary (basic) education;

(b, Three years of higher secondary education with a marked
diversification of courses: and

{¢: Three vears of university education.

“T'his means that one year of the Intermediate stage is to be added
to the secondary education and another to the university education.
The proposed change in the existing pattern of education, therefore,
needs conversion of existing high schools into higher secondary
schools with three years’ higher secondary education after middle or
senior basic stage.

(b) Progress in establishment of Higher Secondary Schools

44. The scheme of converting high schools into higher secondary
schools by increasing the duration of secondary stage by one year was



taken up by the Ministry in the Second Plan and Certral assistance
at the rate of 60% had been made available for that purpose to the
State Governments. During 1955-56, there were about 10,761 ordi-
nary high schools and 77 higher secondary schools. The target for
the Second Plan is conversion of 1.187 high schools into higher
secondary schools of non-multipurpose type.

45. The representative of the Ministry further informed the Com-
mittee that during 1956-57, 109 high schools were converted into
higher secondary schools. During the First Plan, there wag no Central
scheme for conversion of high schools into higher secondary schools
but some State Governments did convert some high schools into
higher secondary schools on their own without any Central assistance.
The representative further added that Uttar Pradesh and Bombay
were the two States which had not agreed to add a year more to
secondary stage. In some States. there was already a 1l-year course,
that is 7 plus 4 and the State Governments had promised that they
would make it 8 plus 3 as in the rest of the country.

46. In view of the serious defects of the traditional type of
secondary education pointed out by the Secondary Fducation Com-
mission, the Committec vecommend that the opening of traditional
types of new high schools should be discouraged. At the proposed
rate of conversion of the ordinary high schools into higher secondary
schools, it would take approximately 50 years to complete the conuver-
sion—a situation ichich cannot be vicwed with equanimity. The
Committee would, therefore. suggest that the position should be
reviewed by the Education Ministry, in consultation with the State
Governments and a revised programme of conversion chalked out to
ensure that the new generation gets secondary education suitable to»

the needs of the country.



IV. ALL INDIA COUNCIL FOR SECONDARY EDUCATION
A. Introduction

47. The Secondary Education Commission which reported on the
present position of secondary education in the country in all its
aspects suggested a number of measures for its reorganisation and
improvement. In accordance with the recommendations of the
Commission, the Ministry of Education drew up a number of educa-
tional schemes directed towards such improvement. As the imple-
mentation of the Ministry’s programme of reforming secondary
education progressed, a number of organisational, educational and
administrative problems came up and so the need for setting up a
small body of experts to tackle those problems and review from time
to time the progress made in that field was increasingly felt. The
Government of India, therefore, set up the All India Council for
Secondary Education in 1955 to serve as an expert body for advising
the Central and State Governments about the improvement and
expamsion of secondary education and to assist the Government in
the implementation of the recommendations of the Secondary Educa-
tion Commission. The Ford Foundation allotted a sum of $22,500
for that purpose. The various projects in the field of secondary
education such as seminars, workshops, extension service departments

etc. which were previously handled by the Ministry were transferred
to the Council.

B. Functions and composition of the All India Council for
Secondary Education

(a) Activities. scope and functions

48. The scope and functions of the Council are as under:

(a) The Council will review the progress of secondary educa-
tion throughout the country and serve as an expert
body to advise the State and the Central Governments

about improvement and expansion of secondary educa-
tion in all its phases.

(b) It will examine and appraise proposals in this behalf
referred to it by the Government of India and the
State Governments and assist in the implementation of
approved programmes.

(©) It will initiate proposals for the improvement of secon-
dary education in the light of the experience gained

21



and within the ambit of the decisions taken by the
Government of India from time to time.

(d) The Council may encourage research in problems relat-
ing to secondary education in all its aspects.

(e) It may appoint ad hoc committees te assist it in the
attainment of any of its objectives.

(H The Council will take all necessary executive action in
the matter of deciding on the grants to be made to
institutions participating in its projects and making
funds available for the purpose.

(g) Government of India may, from time to time, make
grants to the All India Council for Secondary Educa-
tion on requests made by the Council for carrying ou.
its functions and activities as aforesaid.

(h) The Council may, for the purpose of enabling it to dis-
charge its functions efliciently, appoint such number of
officers and other employees on such terms and condi-
tions of service as may be determined by it but not
more liberal than those obtaining in the Government
of India for similar officers subject to the general fin-
ancial limits in the budget imposed by the Central
Government.

(i) It will also maintain a nucleus of specialists in various
fields of secondary education and thus increase, through
membership of its staff, the number of Indian educa-
tionists who have had experience in the analysis and
solution of problems of secondary education on an all-
India basis.

(b) Constitution

The Council shall consist of:

. (1) Chairman—Educational Adviser to the Government of
India.

(it) Additional Secretary, Ministry of Education.

(iii) Threc members of the Central Advisory Board of Fduca-
tion.

(iv) Six members of the State Education Departments.
(v) Six educationists to be nominated by the Chairman.
(vi) One representative of the Principals of training colleges.

(vii) One member of the All India Council for Technical
Education to be nominated by the Council.
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(viii) One member of the Inter-University Board to be nomi-
nated by the Board from amongst the representatives
of Universities in India.

(ix) One representative of the Ministry of Community Deve-
lopment.

The head of the Secondary Education Division of the Ministry will
act as Secretary to the Council.

49. The Committee desired to know whether it would be advant-
ageous to make the All India Council for Secondary Education a
statutory body with exccutive functions on the lines of the University
Grants Commission. The representative of the Ministry stated that
the All India Council for Secondary Education was envisaged purely
as a technical body consisting of people who had first hand experi-
ence and knowledge about the problems of secondary education.
They had no funds ol their own which they could distribute to other
people and so the question of utilising it as a statutory body could
not arise. The funds of the All India Council for Secondary Educa-
tion were provided by the Ford Foundation on a diminishing scale
every year and ultimately the entire expenditure would be borne by
the Government of India. The Council had worked out a number
of projects like the development of Extension Service Departments,
development ol courses for multipurpose schools, training of science
teachers and so on, and it was not known whether at the end of the
Five Year Plan period the Council would become a permanent body.
It was at present dealing with many difficult and complicated pro-
blems of secondary education at the technical level. Further, the
problems of secondary education were different  from those of
university education. There were about 10,000 secondary schools
and they were all within the competence of the State Governments.
Thev were not antonomous like the universities and the Ministry
could not think of setting up a machinery which could deal with
schools over the heads of the State Governments, either in the field
of secondary or in the ficld of primary education. The role of the
Council was that of a specialist body which could tackle certain pro-
blems and place at the disposal of the State Governments whatever
rescarch work was done.  In the case of the University Grants
Commission, cach university had its own specialist bodies like Acade-
mic Council, Executive Council, Senate etc., which were responsible
for work in their respective fields and the University Grants Commis-
sion had to exercise an overall supervision only. In the case of pri-
mary and secondary education, the position was different because the
responsibility there was of State Governments and the technical advice
was offered through the All India Council for Secondary Education
and the All India Council of Elementary Education. The represen-
tative added that he could not visualise how the University Grants
Commission could be treated on a par with these Councils.

50. The Committee are of the opinion that it would be advisable
to separate the administrative and Secretariat functions in the various
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Ministries, as far as possible. Of late, with the growth in the con-
cept of a Welfare State, the Secretariat has tended to acquire more
and more power to itself with the result that the line of demarcation
between the Secretarial and administrative functions has got blurred
and power has tended to he accumulated in the hands which are not
fully competent to deal with it. It is necessary now to take stock of
the situation and revert to the original conception of a Secretariat,
Organisation that is one which should confine itself only to laying
down policies and performing supervisory, co-ordination and research
functions. The actual administration needs to be decentralised to
a greater extent.

51. The Committee recommend that the All India Council for
Secondary Education should be reconstituted as an autonomous cor-
porate body on the lines of the All India Council of Agricultural
Research comprising of:

(a) 4 Governing Body under the Chairmanship of the Cen-
tral Minister of Education, consisting of representa-
tives of the States at Ministerial level, members of
Parliament and eminent educationists. This body
will be responsible to deal with all matters in the
improvement and reconstruction of secondary educa-
tion including disbursement of grants to various States
and institutions in the country;

(by A4n Advisory Board to assist the Governing Body in the
discharge of executive functions with more or less the
existing composition of the All India Council for
Secondary Education.

The Advisory Board will initiate all schemes in the field of Secondary
Education, which will be finally approved and sanctioned by the
Governing Body including allocations of funds for the same.



V. SOME MEASURES TO IMPROVE SECONDARY EDUCATION
A. Seminars and Workshops

52. The word seminar is used to describe a group of persons
engaged in the same profession to meet for a few days or a few wceks
at a suitable place to study a particular problem by comparing notes,
exchanging and sharing experiences and discussing significant methods
of working out a solution. It is thus a kind of study camp where
participants from different regions come together for “discussion and
research” on topics of common interest. Group work and co-opera-
tive effort are essential features of such a study camp and a free and
democratic atmosphere is indispensable for its success. A seminar,
therefore, differs from the traditional conference which provides
opportumities for active work to only a few.

53. The word "workshop’ in American terminology is used for a
long study camp in the educational field. It is defined as “an arrange-
ment under which special facilities including particularly a wealth
of source materials and specialised personnel for group and indivi-
dual conferences are provided”. The 'workshop' aims primarily at
developing experience in democratic education and co-operative ways
of learning. It is a co-operative method of putting into operation
plans of work to be carried out in local settings with local facilities
and resources. It gives opportunity for practising the individual and
group co-operative skills which are necded for introducing experi-
ments, solving problems and transforming old practices in a particu-
lar system. The workshop, therefore, envisages productive results,
something which the participants can turn out and which may be
useful to them in their professional work. There is, therefore, a
difference between a seminar and a workshop in that the seminar
may or may not have the productive aspect in view. Further, while
the workshop deals with problems that are evolved in the gathering
itself as a result of group discussions, the seminar is generally con-
cerned with topics that have been selected in advance. It may also
be said that leadership and responsibility are shared more often in
a workshop than in a seminar, but basically the two are allied educa-
tional activities concerned with the qualitative improvement of
education and have a problem-solving approach.

54. During the last few years, the Ministry of Education, with the
help of the funds placed at the disposal of the Government of India
by the Ford Foundation, organised a number of regional seminars for
headmasters and educational officers with a view to raising the tone
of secondary education. The seminars in the first instance were
confined to headmasters since the tone of a school depended largely
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on the personality and competence of the headmaster. A few educa-
tional officers were also associated as they were responsible for giving
proper advice and guidance in matters of school improvement. But
the teachers were not left out altogether as the Extension Service
Departments of several training colleges had included seminars for
secondary school teachers and the United States Educational Founda-
tion in India invited to its workshops a large number of teachers.
During 1954 eight regional seminars were organised for the benefit
of headmasters and educational officers.

55. During 1955-56 eight regional seminars, two all-India semi-
nars, two secondary education workshops and one workshop for the
participants of workshops were organised in different parts of the
country. The regional seminars were mostly for the benefit of head-
masters and educational officers. The all-India seminars discussed
specific problems pertaining to extension services and reform of
examinations. Principals and educational workers were deputed to
these seminars from different States and regions. The experts who
had made a special study of the problems were also invited to parti-
cipate. The secondary education workshops were organised by the
United States Educational Foundation in India with the assistance
of the All India Council for Secondary Education.

56. During 1956-57, ten regional seminars for the benefit of head-
masters and educational officers, three all-India seminars on specific
problems of teaching of Science. Administration an other problems
related to conversion of high schools into higher sccondary schools
and teaching of social studies in secondary education, four secondary
education workshops and 8 follow-up workshops for the benefit of
teachers in secondary schools and lecturers in training colleges were
organised.

57. For the year 1957-58, the following programme was laid down:

Scheme Target Budget estimates
Rs.

(a) Seminars of headmasters and

educational officers 15 1,50,000
(b) Subject teachers’ seminars 30 75,000
(¢) All-India seminars 3 69,000
(d) Follow-up workshops : - 1,00,000
(e) Secondary education workshops 6 75,000

58. A note reccived from the Ministry on the all-India seminars
organised by the All India Council for Secondary Education at Simla,
Srinagar and Madras in 1956-57 showing (a) recommendations made,
(b) action taken, and (c¢) the expenses incurred is enclosed as

Appendix 111
59. The Ministry informed the Committee that it was difficult
to say to what extent the workshops had achieved their ambitious aim
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of teaching the participants to develop skill in human relations which.
were essential for democratic citizenship. There was ro doubt, how-
«ever, that the experiences gained in the workshops had proved bene-
ficial to a large number of secondary school teachers. Since the
method followed was learning by doing, the experience gained had
a permanent and valuable eftect. Further, the workshops had suc-
«ceeded in popularising to a large extent the workshop technique.
No systematic attempt had, however, been made to ascertain the
impact of the ‘workshop’ on actual class-room teaching.

60. The Committee are of the opinion that the follow-up work
to ensure that the impact of seminars and workshops is carried over
to the actual day-to-day work of the schools is very necessary if any
real benefit is to be achieved by the organisation of seminars and
workshops at various levels. The Committee, therefore, recommend
that the All India Council for Secondary Education should take
«active steps to have some sort of independent evaluation of the pro-
gress made in the implementation of various schemes and projects
in the schools and colleges whose representatives participated in the
seminars or the workshops. The Committee would further recom-
mend that a few seminars and workshops should be exclusively
organised for teachers of different subjects on regional basis under
the supervision of a team of experts on those subjects, in order Yo
improve the teaching methods in secondary schools.

61. The Commitiee would, however, like to put in a word of
<aution regarding these ‘seminars’ and ‘workshops’. If they are not
to be merely sources of diversion for the participants, at State
zxpense, but are to serve a really useful purpose, they must invariably
be preceded by adeguate spade work and followed by concrete useful
steps. This would naturally mean that their frequency would ‘be
<comparatively less. The expenditure on their account should also
be kept to the minimum. A statement containing the details about
the educational seminars held by the Ministry of Education during
the last three vears. is enclosed as Appendix 1V, Perusal of this state-
ament shows that the expenses incurred on various seminars fluctuate
widely and that there is scope for reduction in expenditure on this
accoun’.

B. Extension Services in Training Colleges

(a) Introduction

62. The Secondary Education Commission in their report stated
that however excellent the programme of teacher-training might be,
it did not in itself produce the excellent teacher. It could only
engender the knowledge, the skills and attitudes which would enable
the teacher to begin his task with a reasonable degree of confidence
and with the minimuin amount of experience. Increased efficiency
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vidual and group efforts at improvement. The Commission, there-
fore, suggested that the tra<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>